CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
' WEST BLOCK-II R.K. PURAM NEW DELHI-10066

IN CHAMBER:

CORAM: HON'BLE :

PRINCIPAL BENCH

SINGLE MEMBER BRANCH
CASUE LIST DAILY BOARD

DATE: 06.02.2012
MONDAY.
TIME :10.30.A.M.

MR. S. CHANDARAN, REGISTRAR.

S.NO: |[APPEAL NO APPELLANT RESPONDENT REPRESENTATIVE |REMARKS.
FOR COMPLIANCE:
1 ST/1612/10 AGARWAL COLOUR C.S.T. BHOPAL. JOY KUMAR/DR.
ADVANCED PHOTO
SYSTEMS.
2 E/3386,3598,3998,3958,395 RISHAV TRADING CO. AND CCE NOIDA. S.D. GAUR/DR.
7/10 OTHERS.
3 ST/188-189,203-204,223- KANSARA MODLER LTD. C.S.T. JAIPUR-II PRADEEP JAIN/DR.
225/11 AND OTHERS.
4 E/1698/11 ARVIND ENTERPRISES. CCE FARIDABAD. N.K. SHARMA/DR.

E/1699/11

E/1817/11

ALOK FERRO ALLOYS LTD.

OSHO TOOLS P. LTD.

CCE RAIPUR. B.GARGI/DR.

CCE LUDHIANA.

D

ASSTT.REGISTRAR (SM)BR.

K.J. SINGH/DR.




CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
WEST BLOCK-II R.K. PURAM NEW DELHI-10066
PRINCIPAL BENCH
SINGLE MEMBER BRANCH
CASUE LIST DAILY BOARD

COURT NO. 1l BEFOR (D.B) BENCH. DATE: 06.02.2012
MONDAY.

TIME :10.30.A.M.

CORAM: HON'BLE : MRS. ARCHANA WADHWA, MEMBER (JUDICIAL)
MR. MATHEW JOHN, MEMBER (TECHNICAL).

S.NO: |APPEAL NO APPELLANT RESPONDENT REPRESENTATIVE |REMARKS.
SHORT MATTER:
1 E/S/1543-1545/11 CCE DELHI-I L.M.L. LTD AND R.SANTHANAM/DR. CONNECTED
E/1203-1205/11 . OTHERS. WITH

E/CO/231-232/11 11595-1597/09

REGULAR MATTERS:
1 E/COD/249-250/08 CCE KANPUR. SACHDEVA AUTO DR/R.SANTHANAM.
E/1595-1597/08 CENTER & OTHERS.
E/CO/297-299/08
2 E/1183/08 CCE KANPUR. REAL IRON COMPANY DR/A.AWASTHI.
P. LTD.
3 E/1191/08 CCE KANPUR. KEYMAN LAMINATORS DRI/IP.
P. LTD.
4 E/1601/08 CCE DELHI-I RICHLOOK APPARELS. DR/B.GARG.
5 E/1641/08 CCE DELHI-III RADHIKA POLYMERS. DRI/IP.
6 E/1994/08 CCE KANPUR. HR POLYMERS. DR/AMIT AWASTHI.
g E/125/09 CCE JAIPUR-II HINDUSTAN ZINC LTD. V.LAKSHMI
KUMARAN/DR.

I

ASSTT.REGISTRAR (SM)BR.




